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Sir,

THE GAUHATI HI H o TAT UW HATI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.Vrr-20 l20ot(pt.)t g3go lASmti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Darak Ullah,
P.O., STAT, Assam & Member, MACT No.1,
Kamrup, Guwahati.

Dated Guwahatj, the 22-4usust, zoz+.
Casual leave with station leave permission.

Your letter No. MACV3780/24 Dated t7.08.2024.

With reference to the above, I am directed to jnform you that your prayer forcasuar reave on 22'09.2,,24, along with station reave permission, from the morningof 22'08'2024 ti' the evening or zo-oe,zozi, hus been granted. The presidingOfficer/Member, MACT No. 2,,Kamrup (M), in his .U*n.", the Rresiding Officer/Member, MACTNo. 3, Kamrup (M), in his absence, the Diskict & a";;1;, Judge, Kamrup (M), and in hisabsence, the next senior most rudiciar officer avairabre at the station wourd be in charge ofyour Court and Office during your absence.

Yours faithfully,

sdl-
RE R LA E

Memo No. HC.vrt-2Ol 2}Ot(pt.) t t? ?t- g3C9 I A, dated i 22_ o3_74
Copy to:

t. The presiding Officer/Member, MACT No. 2r. I he presiding Officer/Member, MACT No. 3

l; II: p,.u'q & sessions:uose, xamrup fMiJX lne Project Manager, Gauhati Hjgh Court.

, Kamrup(M), GuwahaU
, Kamrup(M), Guwahati

GILANJT, REGIST RAR ruI
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